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Sixteenth Loksabha
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Title: Regarding need for exemption from GST on ongoing Government Sponsored Schemes.

SHRI A.P. ITHENDER REDDY (MAHABUBNAGAR): Madam, thank you very much for giving me
this opportunity today. ... (Interruptions)

This is a very important matter. We have given a notice for Adjournment Motion. ...
(Interruptions) The implementation of GST should not apply on the on-going Government-sponsored
programmes and schemes like Mission Kakatiya, Mission Bhagiratha, irrigation projects, and the
double bedroom housing scheme meant for homeless poor people as these programmes and schemes
have already been budgeted as per the earlier taxes, VAT, etc. ... (Interruptions) The financial impact

of the GST on these projects will severely hamper the progress of these projects.

There will be huge implications for the State on work contracts, bringing in an additional burdern
of Rs. 19,200 crore if the 18 per cent GST is implemented. ... (Interruptions) Our hon. CM of
Telangana has written to the hon. PM on this. The hon. Finance Minister is also aware of this. ...
(Interruptions) Many a time, this has been taken up in the GST Council. If it 1s taken up from five per
cent to 18 per cent GST, there will be a lot of burden. The budgetary allocations will have to be re-

worked. ... (Interruptions)

These are programmes for the poor people. They are for public use. They are already under
execution and implementation. So, the on-going projects should not be taxed as per the new GST at 18

per cent. ... (Interruptions)

We request our hon. Finance Minister who is here sitting in front of us to please listen to us and

give a statement on this small thing. ... (Interruptions)
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SHRI A.P. ITHENDER REDDY: There will be a lot of litigation on this. So, I request the hon.

Minister to please make a statement. ... (Interruptions)
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SHRI A.P. ITHENDER REDDY: Madam, it has implications for Rs. 1 lakh crore worth projects. They

will all come to a standstill. ... (Interruptions)
HON. SPEAKER: You have raised your matter and he has heard it. I cannot compel him.
... (Interruptions)

SHRI A.P. JITHENDER REDDY: Madam, I request the Minister, through you, to please intervene in

this matter. ... (Interruptions)
HEA 38 : T8t gl 8 | Everyday, something will come up.
... (Interruptions)
SHRI A.P. ITHENDER REDDY: Madam, he is willing to respond. ... (Interruptions)

HON. SPEAKER: Do you want to say something?

THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND MINISTER OF
DEFENCE (SHRI ARUN JAITLEY): I will bring to the notice of the Council what Shri Reddy has

raised. ... (/nterruptions)

SHRI A.P. ITHENDER REDDY: Thank you, Sir.
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... (Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, yesterday also we did not have ‘Zero Hour’. ...

(Interruptions)
HON. SPEAKER: Do not worry about that.

... (Interruptions)
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